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Status on the bid to privatise Air India

1461. SHRI NARAIN DASS GUPTA: Will the Minister of CIVIL AVIATION be

pleased to state:

(a) what is the status on the bid to privatise Air India;

(b) whether Government is willing to cede full control of the airline to private

hands;

(c) what safeguards has Government put in place to provide job security to

current employees;

(d) whether any study has been conducted on potential effects of privatisation

of Air India on the aviation market; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI

HARDEEP SINGH PURI): (a) and (b) The Government has initiated the process of

strategic disinvestment of Air India. The Preliminary Information Memorandum (PIM)

for inviting Expression of Interest for sale of 100% equity share capital of Air India

Limited (AIL) including AIL's 100% shareholding in the Air India Express Limited

(AIXL) and 50% shareholding in Air India SATS Airport Services Private Limited

(AISATS) has been issued on 27.01.2020 which is available on the website of Ministry

of Civil Aviation (https://www.civilaviation.gov.in). Corrigendums have been issued

wherein time period upto 06.03.2020 has been given for submission of written queries

on PIM and Share Purchase Agreement (SPA). Last date for release of response to

queries on PIM (and SPA, if so provided by the GOI at its discretion) is 16.03.2020.

(c) The interest of the employees of Air India will be safeguarded in accordance

with the guidelines of Department of Investment and Public Asset Management, Ministry

of Finance on strategic disinvestment of CPSEs and same will be reflected in the Share

Purchase Agreement to be signed with new owner post disinvestment.

(d) and (e) NITI Aayog in its recommendations, on Strategic Disinvestment of the

Central Public Sector Enterprises in May, 2017 while recommending the strategic

disinvestment of Air India and its subsidiaries referred to the fragile finances of Air

India and observed that further financial support in a mature and competitive aviation

market would not be the best use of scarce financial resources of the Government.
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NITI Aayog had made the recommendations after evaluation of various aspects,

inter-alia, including potential effects of privatisation of Air India on the aviation market

and had come to the conclusion that the strategic disinvestment option of Air India

was superior over its closure. It was felt that strategic disinvestment will ensure Air

India survives as a going concern and Air India's continued presence in the market

would also ensure that competition is not reduced.

UDAN scheme in Bihar

†1462. SHRI RAM NATH THAKUR: Will the Minister of CIVIL AVIATION be

pleased to state:

(a) the cities of Bihar from where it is planned to make the facility of air travel

available under UDAN (Ude Desh Ka Aam Naagrik) scheme;

(b) the state of construction of basic infrastructure for enabling air travel in

selected cities under this scheme; and

(c) the details of the plan of expansion and development of Patna airport?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI

HARDEEP SINGH PURI): (a) and (b) Airports Authority of India (AAI), the Implementing

Agency for Regional Connectivity Scheme (RCS) - UDAN (Ude Desh ka Aam Nagrik)

has awarded the following routes/networks to Selected Airline Operator (SAO) for

starting air services from Darbhanga in Bihar:–

1. Mumbai - Darbhanga - Mumbai

2. Delhi - Darbhanga - Delhi

3. Bengaluru - Darbhanga - Bengaluru

The RCS operations from Darbhanga can be commenced once the runway is

strengthened to required capacity for operations of aircraft (B-737) as submitted in the

bid by the SAO. AAI has taken up the works for strengthening of the runway and

construction of terminal building.

(c) Expansion and Development of Patna Airport is being carried out by AAI

at a cost of ` 1216.90 crore which includes:–

(i) Construction of New Terminal Building.


